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(b) No, Sir.

(c) The performance is judged by
comparing achievement against targets
wherever set. Based on performance
productivity index is determined in respect of
each year's production and the efficiency i
judged relatively bv comparison of the index
with that of past years.

(d) The budget of Ordnance Fac
tories forms a part of Army Budget.
So the question of selling products of
Ordnance Factories to Army does not
arise. Issues to Navy and Air Force
are costed and book adjustments are
made between the accounts of Army
on the one hand and of the Navy and
Air Force on the other.

Attempts of Pakistan to create anarchy
in Punjab

1866. SHRI KRISHNA KUMAR BIRLA:
Will the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether Government's attention
has been drawn to the news item
which appeared in the Indian Express
of 2nd February, 1986 under the
caption "Pak blue print for anarchy
in Punjab";

(b) whether the matter has been
taken wup with the Pakistan Govern
ment through diplomatic channels:

(c) what has been the reaction of
Pakistan Government thereto; and

(d)" what steps Government have taken to
safeguard India's integrity and sovereignty
against such evil designs of Pakistan?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI K. R. NARAYANAN): (al The news
item in question did not appear in the Indian
Express but in the Hindustan Times on 2nd
February, 1986.

(b) and (c) Government are unaware of
any such specific blue-print prepared by
Pakistan. However, our
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concerns regarding Pakistan's assistance to
extremists and terrorists have been conveyed
to the Government of Pakistan ton different
occasions and at various levels. Pakistan has
denied giving such assistance but our infor-
mation is to the contrary.

fd) Government continues to maintain a
constant vigil over ail developments having a
bearing on the country's integrity and
sovereignty.

Supply of conveyor equipment by the
Garden Reach Shipbuilders and Engineers
to NTPC

18G7. SHRI GURUDAS DAS
GUPTA:

SHRI CHATURANAN
MISHRA:

Will the PRIME ' MINISTER »e pleased
to state:

(a) whether the Garden Reach Shipbuilders
and Engineers Ltd. had received orders from
sthe NTPC for the supply of conveyor
equipment for the Farraka Super Thermal
Power Project:

(in  whether it is a fact that a part The said
order was oil-loaded to the US based
Midwest Conveyors Ltd. By the Garden
Reach  Shipbuilders and Engineers Ltd.

(¢) whether  Grieves-Midwest  Engi
neers. Mangalore has recently been
floated as a subsidiary of Midwest
Engineers Of US;

(d) whether the deal with the Mid
west Conveyors Ltd. also included the
supply of a particular design of conve-

1 equipment;

(e) what was the value of the earlier deal:

(f) what was the estimated cost of the
supply of the design; and
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(g) whether Government had approved the
deal for suppiy of conveyor equipment from
Midwest Conveyor Ltd. which also included
supply of design of the equipment?

THE MINISTER OF STATE IN THE
DEPARTMENT OF DEFENCE
PRODUCTION AND DEFENCE SUPPLIES
(SHRI SUKH RAM): (a) Yes, Sir.

(b) Certain equipment not available
within the country was imported on the basis
of import clearance given by competent
authorities.

(¢) Yes. Sir.

(d) Systems design was obtained
as without this the equipment cannot
be installed,

(e)) The -ecarlier deal with Midwest
Conveyors related to the conveyor system for
Tata Super Thermal power station and was
for US dollar 1082,500.

(f) There was no separate cost for design.

(g) Such imports are cleared by the
Directorate General of Technical De-
velopment.

Annual plan for Centre for 1986-87

1868. SHRIMATI SUDHA VIJAY JOSHI:
Will the PRIME MINISTER be pleased to
state:

(a) whether the size of the annual
plan or the Centre for 1986-87 has
been finalised; and

(b) if so, what are the details of
the same and the allocation made for
public and private sectors?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND FOOD
AND CIVIL SUPPLIES (SHRI AJIT
PANIJA): (a) and (b) Yes, Sir. The 1986-87
Central Plan outlay is Rs. 22,300 crores. The
details may please be seen from the 1986-87
Plan Budget, circulated as part of the Budget
documents by the Ministry of
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Finance. The Central Plan does not make any
allocations for private sector expenditure, as
that is not part of the Central (or State) Plan.

Floating of a Global Defence Contract by
India

1869. SHRIMATI KRISHNA
KAUL:

DR. LOKESH CHANDRA:

Will the PRIME MINISTER be pleased
to state:

(a) whether India has floated a Rupees
700 million global defence contract; if so,
what are the details thereof;

(b) what are the names of the coun-
tries/companies which have made a bid for
it; and

(c) by when it is likely to be finali
sed'?

THE MNISTER OF STATE IN THE
DEPARTMENT OF DEFENCE RESEARCH
AND DEVELOPMENT (SHRI ARUN
SINGH): (a) Global tenders for acquisitions
of defence stores & equipment are not
invited.

(b) and (¢) Do not arise.

Smuggling in the Sonamura sub-division of
Tripura bodering Bangladesh

1870. SHRI RAM NARESH KUSH-
AWAHA:

SHRI  SUSHIL CHAND
MOHUNTA:

Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government are aware
that the Sonamura sub-division of
Tripura bodering Bangladesh is fast
becoming a hot-bed of smuggling activity and
that open bazars are be-ing held frequently for
illegal transactions; and

(b) if so, what is Government's re
action with regard to the smuggling
activity at the border with  Bangladesh?



